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(b) and (c). The concerned toads 
were not closed to pedestrians; but 
the traffic on them was regulated in 
the usual manner, so that people as-
sembled on the road side had a clear 
view of the Prime Minister, while.at 
same time the flow of traffie was not 
interfered with. 

CouNCIL OF SclENTw!c AND INDUSTRIAL 
REsEARCH 

·282. DR. SUSHILA NAYAR: Will 
the Minister of EDUCATION be pleas-
ed to refer to the reply given to Un-
stal'red Question No. 6776 on the 30th 
August, 1968 regarding Council of 
Scientific and Industrial Research and 
state: 

(a) whether the Committee has 
since submitted its report to Govern-
ment; and 

(b) if so. the details of the report 
and whethl,r a copy of the same will 
be laid on the Table of the House? 

THE MINISTER OF EDUCATION 
(DR. TRIGUNA SEN): (a) Yes. Sir. 

(b) A statement showing salient 
features of the Report is laid on the 
Table of the House. [Placed in Library. 
See No. LT-2262/681 A copy of the 
Report is available in the library of 
Parliament. 
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A. R. C. CHAIRMAN'a COMMENTa ON 
POLICE EXCESSES ON 19m SEPTEMBZR, 

1968 
·284. SHRI S M. BANERJEE: Will 

the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether it is • fact that the 
Chairman of the Administrative Re-
forms Commission has commented 
sharply on the Police excesses in Delhi 
on the 19th September, 1968; and 

(b) if so. the reaction of Govern-
ment thereto? 

THE MINISTER OF HOME AFFA-
IRS (SHRI Y. B. CHAVAN) : 
(a) Government have seen reports of 
a press interview given by the Chair-
man, Administrative Reforms Commis-
sion, regarding the POllee excesses 
in Delhi and elsewhere on September 
19, 1968. 




